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AND IN THE MINISTRY OF FOOD
AND CIVIL SUPPLIES (DR. M. S.
SANJEEVI RAO) : (a) No, Sir.
However, a licence un.cr the IDR Act,
1951 would be nccessary for setting up
such an industry.

(b) Does not arise.

Teams sent abroad During 1982-83
ard 19 3-84

1125. SHRI MOOL CHAND
DAGA : Will the Minister of SPORTS
be pleascd to state the details of Indian
teams who went abroad to play during
1982-53 and 1983-84 diffcrent games/
events showing yearwise :

(1) pame of the gime,

(i) name of the countries visited,

(1ii) number of matches played
with results,

(iv) total expenditure for cach event
#nd

(v) advantage gained ?

THE DEPUTY MINISTER IN
THE DEPARTMENT OF SPORTS
(SHRI ASHOK GEHLOT) : Required
information is being collected and will
he laid on the Table of the Sabha.

sqAgar ager afafagy gra
aanfas  fagam gosE &
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& gawisar  ggFrd gfafaal e
TUSTANT FRadt marg @y af §
AT ATHIT ITIIFT GEgT qfafr
w1 frg 0% ¥ awag aaraar
qT ; v
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SEATT g ; AT
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sregifast fawm ® Far @
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(I TRo UHo @AY wa) : (F)
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T G947 QFFT AT A7 TEN § AT T
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I’roposal to form National Minor
Forest Development Corporation

1127. SHRI GIRIDHAR GO-
MANGO : Will the Minister of AGRI-
CULTURE be pleased to state :

() when Government are going
to form the proposed Mational Minor

Forest Development Corporation,

(b) whether the conccrned States
have got such corporations for minor
forest development and marketing;
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(c) if so; the names of the States
and the aims and objectives of these
corporations;

(d) the total forest area leased out
to these corporations by the Forest
Departments since inception of the cor-
porations, State-wise;

(e) whether some corporations have
relinquished some foresr areas and minor
forest produce to Forest Department
and it was leased out to the private
parties; and

(f) if so, the names of the States ?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI YOGENDRA MAKWANA) :
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(a) No final decision about the estab-
lishment of a National level corporation
nas been taken.

(b) Some State Governments have
set up corporations for collection and
marketing of selected itcms of Minor
Forest Produgae.

(c) and (d) On the basis of avail-
able information a statement is given
in the annexure.

(e) No such instance has come to
the notice of the Central Government.

(f) Question does not arisc.
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